
CENTRAL ADWINISTRATItfE TRIBUNAL. JABALPUR BENCH. JABALPUR 

OrlQlBal Application No. 342 of 2002

Jabalpur, this the day of August, 2004

Mon*ble Hr. Saruashuar Jha, Administrative nembsr 
Hon'ble Hr. nadan flohan. Judicial nember

1. Ashok Kunar
S/o Late Shri Pramalal, 
aged 38 years, Uasherman 
R/o House No. 561,
Bihari, flandla Road,
Jabalpur.

2 . BhartJ^Kufflar 
S/o Bhimraj,
aged about 35 years 
UaSherman,
R/o Street No.21,
Pasi noha11a, Sadar, Jabalpur

3. Naresh Kumar 
s/o Dalehand,
aged about 45 years,
UaSherman, R/o 64,
Rajeev Gandhi Nagar,
Katanga, Jabalpur.

4. Ganesh Prasad
s/o Late Pawan Lai Rajak 
aged about 44 years,
Uasherman,
r / o Bajpai Compund,
Pentinaka, Sadar Jabalpur.

5. Civilian Regimental nazdoor 
Congress(lNTUD), L /1 , Hathital
Colony, Jabalpur. - APPLICAE^TS

(fly Advocate - Shri S .» P,aul)

1. Union of India 
through its Secretary,
Ministry of Defence, Neu Delhi.

2. The Director General of Signals,
S ig .4 (c ), General Staff Branch,
Army head-(|jyarters. New Delhi 110 001.

3. The Comraandent,
Garrison Regimental Centre,
Cantt., Jabalpur.

4 . The Commandant,
Jammu & Kashmir Rifiles,
Cant, Jabalpur.
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5 , The Commandant,
Signal Training Centre,
1STC, Cantt., Jabalpur.

6. The Commandant 
nilitary Hospital,
3abalpur. RESPONOEMTS

(By Advocate - Shri Om Namdeo)
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O R D E R

8y Sarweshuar 3ha, Administrative Wawber - 

Heard.

2« The applicants^ who are working against the

post of Washermen in  the respondent-organisation^have filed

this Original Application seeking a direction to be given

to the respondents to pay them the pay scale o f 

Rs*3050-4590 with effect from 1 ,1 *1996  with arrears of

pay and all other consequential benefits^!

3**i A/s the facts of the matter and the re liefs

sought by the applicants in  this Original Application 

are sim ilar to those as raised in  0 *a .No 1̂ 59  of 2002 

(Laloo Lai &  others Vs*'* Uhion of India  & ahbther) and 

which has been heard together with this OA and disposed 

of vide our separate order of even date, the same order

shall be applicable to the present ©A also*

4* Accordingly, this Original Application stands
of even date

disposed of in  terms of the directionsZ^s given in  

OA 159 of 2002 (su pra ). The Registry of the Tribunal 

is .d irecte d  to enclose a copy of the order dated 4 *8 ,2004  

passed in  OA 159/2002 along with thisoorder. No costs

1

(Madan M*5han) (Sarweshwar Jha) '
Judicial Member Administrative Member

(2) 311̂ 2̂  .................. \ ^

(3) ^  sSt/sMrm....................^  ^  ̂

(4) . taacjg? r u ^ f 2 ^
T R 3 5 n  n a  cmmyzB cBRiNiS tg


